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INDIAN MEDICAL COU.NCIL (POST-GRA_ 
DUATE MEDICAL EDUCATION COMMITTEE) 

RULES 

The Minister of Health (Dr. Sushila 
Nayar): I beg to lay on the Table a 
copy of the Indian Medical Council 
(Postgraduate Medical Education 
Committee) Rules, 1961, published in 
Notification No. S.O. 1699 dated the 
22nd July, 1961 under sub-section (2) 
Of section 32 Of the Indian Medical 
Council Act, 1956. [Placed:n Li~rct
ry, See No. LT-156/62.] 
FEnTILISER (CONTROL) THIRD AMEND-

MENT ORDER 

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram 
Subhag Singh): On behalf of Shri 
A. M. Thomas, I beg to lay on the 
TabJco a copy of the Fertiliser (Con-
trol) Third Amendment Order, 1962, 
published in Not:fication No. GSR 656 
dated the 12th May, 1962, under sub-
section (6) of section 3 of the Essen-
tial Commidities Act, 195(;. [Pi.aced 
in Library. See No. LT-157/62. j 

12.0 hrs. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

FIRST RFPORT 

Shri Krishnamoorthy Rao (Shimo-
ga): I beg to present the First Report 
of the Committee on Private Mem-
bers' Bllls and Resolutions, 

I ... AY 30, 1962 ........ 
~,-

12.021 hrs. 

ELECTIONS TO COMMI'ITEES 

CICl"TII.lL COl\l:l\ll1"fEE OF TUBERCULOSIS 
ASSOCIATION OF INDIA 

The Minister of Health (Dr. Sushila 
Nayar): I beg to move: 

"That in pursuance Of clause 3 
(vii) Of the Rull'S and Regulations 
of the Tuberculosis Association of 
India, the Members Of Lok Sabha 
do pro('eed to elect, in such man-
ncr as the Sp('aker may direct, 
two Members from among them_ 
selv,,"s to serVe as m{,mbcrs of the 
Central Committp(, of the Tuber-
('u!(J~is Asso('i:ltion of India .... 

Mr. Speaker: The question is: 

"That in pursuanc<, of clause 3 
(vii) of the Rules and Regulation~ 
Of till' Tub('rculc)Sis Association of 
India, the M,"mbers of Lok Sabha 
do proceed to eled, in such man-
ncr as the Speaker may direct 
two Members from among them_ 
s('lves to Sl'rve as membt'l's Of the 
Central Committee of the Tuber· 
culosis As:-;oeiation of India". 

Tile mot;."" wa" adopteci. 

NATIONAL FOOIJ AND A(;HICUL1'URE 

OHGANISATION LIAISON CO!VIMlTTEE 

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram 
Subhag Sing·;t): I bl'g to move: 

"That in pursuance of the Min-
ixt.ry of Agriculture (now Food 
and Agriculture) Resolution No. 
V 16.72/47-Po!i('y, dated the 8th 
November, 1943, as amended to 
d~te, the Members Of Lok Sabha 
do proceed to elect in such man_ 
ner as the Speaker may direct, 
four Members from among them-
selves to serve as members of the 
National Food and Agriculture 
Organisation Liaison Committee 
for a period of three yearll.". 


